
CELI1ThAIJ A1IN ISTRAT WE TLIBUNAL 
ERNAKULaP&M BEIH 

Q.A. 8J92 

Tuesday#  this the 20th.day of September, 1994 

AMi 

WNBLJE NR. JUTIC CFIETTUR SANMRAN NI.VlCE CkI'N 

}1N BLIE N. P.V. V 	TKiUHNhN ADML.4ISTMTIVE NEMBER 

Juxuiur Telecom Qfficers Association(India) 
Kerala Circle, Trivandrum represented by 
its Circle 4ecretary.. T.C. 25/2100, 
L)hamalayam goad, Trivandrum 

Issac, junior Telecom Officer 
Officiating as Ass itant Engineer 
Cabie Maintenaice, Cochin 

.M.R. Warner, Jr. Telecom Off ic 
Cross Bar T/E,, Ernakulam 

4, C.M. PurusIthaman, Jr. Telecom Officer 
NOW officiating as AssistantEngineer 
Trunks installation,Panampally Nagar 
Ernak ul am 	 Applicants 

By Advocate . K.R.B. KaiEal 

vs. 

1* union of India reçresented by the 
Secretary to Government.Miflistry of 
Communications, New I1hi 

29 Telecom Commission, New £elhi 
represented by its Chairman 

39 The Director (3eneral,Telecommunicdiofls. 
New Delhi 

49 The Accounts Off icer(Estt) 
Ott ice of the General Manager, 
TeiecomuiuniCatiOflS. rnakulam 	 Responcnts 

By Advocate M. T..M. Ibrahim Khan,ACG$C 

OR DEL 

Che TT UR &ANKAL N NiIR IJ) I VICE ChAIEMAN 

Applicants seek a direction to ref ix the pay of 

second applicant at . 1760/'- with effect from 1.3.1986 

and at Ci. 1760/'- in the cases of third and fourth appiicants 

with effect from 1.1.1986, in the scale of &5o 16402900. 

hncii..ary reliefs are also sought. 

2* 	when the aj.iccition came up for hearing,counsel 

on both sides submitted that a similar matter was pending 

consideration betore the Bangalore Bench of the Tribunal. 
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(. 	 "2- 

iccording to them, the decision of the Bangalore Bench 

wou d govern the case on hand. The Bangalore Bench has 

since pronounced orders in the case,, namely 0 .A. 687/93 

holding that refixation is ziot.calied for. Je See no 

reason to take a. diUerent view and following the dcisiori 

we dismiss the application. Partieswil1 suffer their costs. 

Dated the 20th September, 1994. 
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CHTTUR 3NKAWN NIR (J) 

A JMINISTRAT WE Z4E4BER 
	

VICE CkI<N 
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